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arc evaluated, 1t 18 not possible, at this stage, to
indicate the scale of operations that would be
possiblc at  this  Agmgundala Lead-Copper
Pigyect

Verification of Membership of Central
Trade Union Organisations

392 SHRI MANORAN\JAN HAZRA
W1ll the Munster of LABOUR AND RFHA-
BILITATION be pleased to state

(4) whether the next bienmal general ver-
fication was due <n the J1st December 1970
for the vertfication of memberstup  of Central
Union Orgamsatt ns

(b) if so whether amv necessuty pracess
for seufication wis set up nl

(c) whether the  venficition hy been
postponed and if so the reason thereof *

THL MINISITR OF LABOUR AND
RELHABILITAIION (SHRI R K KHA-
DILKAR) (a) and (b) Yes Sir

(¢) Pending consultations with the repre-
sentatives of the Central Irade Umon Or-
ganisation, further process of ventication of
membership bas been with held

Production of Steel

393 SIHIRI VI KARIA
SHRI \NIHAR I ASkAR

Wil the Mumster f STTET AND MINES
be ple asrd to states

(1) whether mncreasc n production of
steel through higher utiizauon of existing
capacity has not materialised to the extent
anticipated , and

(b) 1f so the reasons therefor and the
temedial mirasures taken 1 this regard ?

THT MINISIER OF STATE IN rHF
MINISIRY Of SIFLL AND MINES
(SHRI SHAH NAWAZ KHAN)  (a) Yes,
Sir

{b) (1) Man factors affecting production

The mote mportant veasons which
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affected production in 1971.72 are the follow-
ing

(1) Bhila: There was a major break
down in the Coke Oven battenes in the
month of May 1971

(2) Durgapur , Industnal relations situa-
tion continued to be disturbed lhere were
tso problems ¢ f mamtenance

(») Rourkela  The production in all the
unsts of the Plant was  wdverscly aftected on
swccount «f th mushap 1n the Steel Meluing
Sh pon 1lth July 1971 Ihfiiculties in the
Cihe Oven batuertes ffceting  the supply of
ccke and cok oven gas omstituted a general
consttamnt on produ tien

4y 1I19¢0  Picduction i TISCO has
been affected by <« intsge  f Cehe Oven gas
atsing {1om detert ratien n the ¢onditton of
the verv old C ke Ovens

(5) IS0  fhe industrial relations sit-
uation was unsatisfact vy

(1) Remedial Measures Taken

(1) Bhlas A progress of emergency
tepans has been undertaken with a sview to
bunging the Coke Ovens to proper shape
To supplement gas availability other fuels are
being used

(2) Rourkela The reconstruction of the
roof of the Stecd Meltung Shop was completed
n the ligh priorsty  and  production has al-
ready adequately  picked  up  The Coke
Ovens e slso bung 1epawred on high prion-
ty Goas s being supplemented by other fuels

(3} 1I5¢0  The problem of Coke
shortage 18 expected 10 be overcome on the
completion/of the replacement rebuilding pro-
gramme undertaken by the Gompany 1he use
of pellets frum the pelletisation plant of the
Company which has started production, 1s
also expected to reduce the consumption of
coke As regards shortage of Coke Oven gas,
the Company has undertaken a crash pro-
gramme to  provide alternative arrange-
ments for firing wath fuel ol

4 Industrial Relations , As regards ndus-
trial relations, eflorts continue to be made
to resolve all disputes through negotiations
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manufacture. However, the total effect
of the enforcement of this Order on
the profitability of particular com-
panies cannot be assessed till al] price-
controlled drugs gnd/or formulations
of a company have been brought
under revised prices,

The aforementioned Committee
suggested that with a view to preven-
ting payment of undue prices for im-
ports, a watch ghould bs kept over
import and impor prices of the com-
panies. Government is doing this and
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also plans to publish the particulars
of imorts of raw materials such as
bulk drugs and intermediates into the
country. :

The names of the foreign drug com-
panies and the remittances made by
them during the last three years are
given in the attched statement. Data
about the profits earned by them dur-
ing the past three Yearg ig being collec-
ted and would be laid on the Table of
the Lok Sabha. -

Statement

Remitances abroad of Foreign drug Cempanics during 1978-79, 1979-80 & 1980-81
: (as provided by RBI Bombay)

(Rs. in lakhs)

Name of the Company Year (Ist  Profity Tech. Royalty Head  Totsl
Aprilto  Dividends Know- Office
315t March) how expenses
1 ‘ 3 4 5 g0 7
1. Abbot Lab. (I) Pvt. Ltd. Bombay 1978-79  12:08 % = o 12-08
) 1979-80  17-81 % % = 17-81
1980-81 10-12 o w e 10- 12
2. Burroughs Wellcome & Co. (T) Limi- 1978-79 .
ted, Bombay
1979-80  15:00 2% o2 1500
1980-81  22-50 = e = 2950
3. C.E. Fulford (I) Pvt. Ltd, Bombay. . 1978-79 2 QFT =00 o = 2-87
1979-80 1-54 = — = _1-54
1980-81 Sy
4. May & Baker (1) Ltd. Bombay. 1978-79 2 2
1979-80  17-99 . o = 17:99
1980-81
5. Smith Kline & French (I) Lid. 1578-79 103:95 4 103°95
Bangalore . :
1979-80 7°97 s = = 7:97

1980-81
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(iv) Exeption hmit may be raised to

Rs 3f per day

(v) Government of Indin should also
contribute  towards the cost of the

Scheme
(v1) 1lhc share f the State Government
should bc rused to an appropnate

level which should 1n no case be less
than whit ewh State 18 spending
nomAlly Hon the medial cire of the
general publ

Central and Stite Government should
gwve financil  assstince  to the
Lmployeus State Insurance Corpota

tion by way of grants loans for the
construction progrmme

(m)

The desrability of speaifying the
State Governments share in  the
statute 1tself without Ieaving 1t to the
individual agreements

(va)

(ix) The posabihty of ntroducing 2
scheme of No clam Bonus for
workers who do not avul of any
benefit unde1 the Lmployees’ State
Insurance Scheme during a year and
1ts financtal 1mplications

(x) Ihe Lstmate Commuttec would hike
to recommend that feistbihity of
creating a separate all Inda cadre
of FSI medic 2l officers on the lines
of Central Health Service with an
cat-niarked quota for ¢ ach State be
examined wm tonsultitizn with the
State Governments The Commuttee
feel that the creation «f w all India
cadre under the overidl wontrol of
the Corporation would nculeate 4
sensc of bulonging to the sche ne an
the minds of those serving it and
also enable the Gorporation to have
an (fective control over the admun-
istration of medical care

Dismissal of Unwanted Labourers from
Sarguja Coalfields on Medical Grounds

346 SHRI RANA BAHADUR SINGH
Will the Miuster of LABOUR AND RF-
HABIL 1T ALION be pleased to state

(8) whether 1n some cases medical test
and first mad t sty arc used as an excuse by
the management to rismiss unwanted 1abourers
from the Sarguja ctalficlds, and
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(b) what steps Government have taken
1n this context to obwviate such malpractices ?

1THL MINISTLR OF LABOUR AND
REHABILITAIION (SHRI R Kk KHADIL-
KAR) (a) No such cases of dusmussal of
workers on excuse of medical and first tests
are reported

(b) Dots not anise

Drinking Water Facilities for the labour
ers of Coalfields in Sarguja District

397 SHRI RANABAHADUR SINGH
Wil the Munister of L ABOUR AND RFHA-
BILIIATION be pleased to state

(1) the number of coalfields n Sarguja
District which stall do not have filtered drin-
king water for the labourers , and

(b) the steps Government propose to take
to give the labourers this facility and how long
this project will take ?

FHE MINISTFR OF LABOUR AND
RFHABILITATION (SHRI R k. KHADIL.
KAR) (a) and (b) No survey has been
made to ascertain the number of collieries 1n
Sarguja District which do not  have filtered
drinking water for cral-miners The Coal
Munes J abour Welfire Tund supplements the
efforts of collrry owners for implementung
water supply schemes by giving finanuial assis-
tance from the Fund 1mancial asnstance has
been given from the Coal Mincs Labour
Wlfar¢ Tund for implementing water supply
schemes 1in Rurawa  Busingpur and Kunda
collieries  Th water  supply schemes for New
Chirmmun Ponnt Hill colli1y and Chinmun
colliery have been tcchnically sanctioned and
the schemes for Gudripara and Duman Hill
toliery and North Chinmini Colliery are
under scrutiny However because of the deficit
1 General Welfare account of the Coalmines
Labour W(lfare Tund no fresh propusals for
grant of subwdy can be considered now

Uniforma Pay Fixation for Workers of
Sarguja Coalfields

398 SHRI RANABAHADUR SINGH
Will the Minister of LABOUR AND RELHA-
BILITAIION br pleased to state the reasons
for delay 1n having a8 umform pay scale fixa-
tion for the workers of the Sarguja coalfickds ?





